
39 Written Answers AUGUST 9, 1971 Written Allswers' 40 

Advertising Films on "Gold Spot" 

*1632. SHRI K. LAKKAPPA: Will 
the Minister of HEALTH AND FAMILY 
PLANNING be pleased to state: 

(a) whether the beverage "Gold Spot" 
contains any fresh fruit juice: and 

(b) if not, what action is proposed 
against the manufacturers of the said pro-
duct for showing fresh oranges with the 
product in their advertising films titled: 
"GET A TASTE OF SOMETHING 
FRESH" and "A TINGLING TASTE OF 
FRES~NESS" currently being shown in the 
cinema under Censor Certificate No. 62535 
dated the 10th February, 1971 and No. 
62644 dated 9th March, 1971, respectively? 

THE MINISTER OF WORKS & 
HOUSING AND HEALTH AND FAMILY 
PLANNING (SHRI UMA SHANKAR 
DIKSHIT) : (a) No, Sir. 

(b) The matter is being looked into. 
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A bolition of post of Director-
General Ordnance Factories, 

Calcutta 

*1634. SHRI MADHURYYA HAL-
DAR: Will the Minister of DEFENCE 
be pleased to state : 

(a) whether the post of Director-General 
Ordnance Factories at Calcutta will ho 
abo1i~hed ; and 

(b) whet her it is proposed to bifuriate 
the office of D.G.O.F, and shift portions 
thereof outside West Bengal? 
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THE MINISTER OF STATE (DEFE-
NCE PRODUCTION) IN THE MINI-
STRY OF DEFENCE (SHRI VIDYA 
CHARAN SHUKLA): (a) and (b). Certain 
proposals to improve the efficiency and 
streamline the organisation of the Director 
General of Ordnance Factories are under 
consideration. There is, however, no 
intention to shift any portion of the 
Director General of Ordnance Factories' 
office outside West Bengal. 

Advice of U. S. S. R. to India in 
respect of BangIa Desh Issue 

*1635. SHRI C. CHlTTlBABU : 
SHRI PILOO MODI : 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether the Russian paper 'Izvestia' 
in a commentary advised India and Pakis· 
tan in identical terms to make efforts 
to prevent further aggravation of the situa-
tion on tho Indian sub-continent; and 

(b) if so, Government's reaction 
thereto? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI SWARAN SINGH) : 
(a) No, Sir. The newspaper in an 
article in its issue of 9th July had condem-
ned "the use of force against the civilian 
population in the eastern part of Pakistan." 
The article had praised India's efforts "to 
ease their lot" and stressed the need for a 
political solution "taking into account 
their legitimate rights and interests." 

(b) Does not arise. 

Dispute between Economic and Business 
Development Foundation and 

C.M.D.A. Calcutta 

*1636. DR. RANEN SEN: Will the 
Minister of WORKS AND HOUSING be 
pleased to state: 

(a) whether the Economic and Business 
Development Foundation, a co-operative 
firm of unemployed Engineers in Calcutta, 
has decided to suspend all CMDA work 
because of. the refusal of CMDA to raise 
the work rates for the contracts already 
executed; 

(b) whether the foundation has comp-
lained that rates sanctioned at present 
were so poor that an engineer working very 
hard will not get more than Rs. 88 per 
month; and 

(c) if so, the steps Government have 
taksn to settle the dispute between the 
Foundation and the CMDA J 

THF MINISTER OF WORKS AND 
HOUSING AND HEALTH & FAMILY 
PLANNING (SHRI UMA SHANKAR 
DIKSHIT): (a) to (c). the Foundation, 
which is a Division of Development Consul-
tants Private Ltd., tendered for improve-
ment work in 7 clusters of Bustees in 
Calcutta. at 40 per cent above the Presi-
dency Circle schedule rates 1970-71. Its 
tender was accepted and work awarded to 
the Foundation. Subsequently, the Founda· 
tion demanded a preference of 15 per cent 
above its tendered rates and suspended 
work on this account. 

2. A panel of State Chief Engineers, 
after examining the schedule rates of 
1970-71 and the prevailing market prices 
of ma~erials. recommended that 27i per 
cent prcference above the schedule was 
workable and fair. In such circUlustances, 
the demand of the Foundation for a 
fu.-ther escalation of 15 per cent (above 40 
per cenl) is not reasonable. It may 




